





25. 186 Mr. P.A. Noor Muhamed I1
26. 192 Mr. Sureshan P. II
27. 197 Mr. Satya Mitra . 11
28. 207 Ms. Bharti D. Tyagi It
29. 213 Mr. Jayakrishnan P.K. 1
30, 214 Ms. Madhu Sweta Il B
31. 215 Mr. Atul Sharma I
32. 219 Mr. Anjani Kumar Mishra i1
33, 224 Mr. B. Ramana Murthy 11
34. 225 Mr. B. Sub.ahmanya Prasad 1
35. 226 Mr. Surinder Kumar 11
36. 230 Mr. Vijay Prakash |l
37. 238 Ms. Sadhana Sandhu Il
38. 243 Ms. K. Radha 11
39. 252 Ms. G. Indira 11
40. 265 Mr. Anil Kumar Gautam 11
41. 266 Mr. Gautam Awasthi 11
42. 271 Ms. Meena C.R. I1
43, 272 Mr. Kaushal Yadav 11
44. 304 Ms. Rajni Ohri Lal I
45. 312 Mr. Santosh Mishra Il
46. 328 Mr. Joseph Aristotle. S. 11
47. 338 Mr. Chandra Bhushan Prasad Il
48, 342 Mr. Sonal Jain Il

LIST OF THE CANDIDATES WHO ARE ELIGIBLE TO

RE-APPEAR UNDER REGULATION 11(ii)

!_“ S. No. Roll No. Name of Advocate
I 73 Mr. Sounak Sitimaya Das
2. 203 Mr. Shiv Prasad Verma
3. 218 Dr. Vinod Kumar Tewari
4. 303 Mr. Amit Rathi
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